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Pursuant to the directions contained in letter no. 7968/CFM/DHC/2024 dated 15.04.2024

(District Courts) and in order to expedititious dispoal of 05 Year old Execution Petition of South
District as per Action Plan for Arrears Reduction in District Judiciary, the cases mentioned below in
column no. 3 are hereby withdrawn from the courts mentioned below in column no. 2 and assigned to
the courts mentioned in column no. 4 with immediate effect:-

(1) <2) (3) ‘ l (4)
El; ¥raa':_fF:::1E°u|_t Description of Cases Transferred Name of the Transferree Court

1 Dr. Yadvender Singh, Cases at serial no. 3_6_to_6_Q as per Ms. Purva Sareen, District
District Judge-02 Annexure -A (total 25 cases) Judge-01

Sh. Munish Bansal, cases atSerialn°'Q5-L9-@'z£uQ'z5' Sh Abhitosh Pratap Singh
2' District Judge-03 as per A"n:::)'B (total 10 Rathore, District Judge-04

Cases at serial no. Q_6_&_fl, Q9 to 11,
3 Sh. Sunil Beniwal,  , 3] to 35, §_Q_to_A_4& Q1 Sh. Harjyot Singh Bhalla,

' District Judge-06 to 5] as per Annexure -C (total District Judge-05
25 cases)

Note:-
- The Ahlmads/ Asst. Ahlmad of the Transferor Court is hereby directed to send the transferred

case files forthwith tothe transferee courts and also to display a copy of this Order on the
Notic E f the court concerned for information of all concerned advocates/ parties.
/"'&flr2’ 143 Q-_>V\.~. .. é.;IheEdnnecte¥(g ny) are also be transferred to the transferree court(s).
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I _ -A--*1‘ PrincipalDistri t&Sess' ns Judge South
9_3q-;_g_13qqq Saket Court Complex, New Delhi

No. Judl./F.134/South/Saket/2024 Dated, New Delhi the “I ]1|2_\,
 '

1 The Registrar General, Hon'ble High Court of Delhi, New Delhi. With reference to letter no.
7968/CFM/DHC/2024 dated 15.04.2024 (District Courts).
The Officers Concerned.
The Officer In-charge, Computer Branch (South), Saket Courts, New Delhi.

4 The Secretary, Bar Association, Delhi/New Delhi. v
V5/’ The Website Committee, Tis Hazari Court, Delhi.

6 The PRO/APRO, South District.
7 The Branch-In-charge, Computer Branch (South), Saket Courts with the\direction to upload

DIN

the same on the website of District Court Saket.
8 PS/Reader to the Ld. Principal District & Sessions Judge (South).
9 Notice Board (through Care Taker).
10 R & i Branch, South District for uploading for LAYERS. ‘Q\\k HQ

\\ \ ii,
Principal Distr\ t Sessi s Judge South

Saket Cou Complex, New Delhi
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02, South District (As on 31.12.2023)

/r-~»P"=-"I
Age wise List of all Execution Petitions which are more than 05 years old pendingin the Court of Dr. Yadvender Singh Ld. DJ

Case Number
WA" Age of the case In years

C Tm counted fro_m the date of Next Date of
ase e institution (As on Hearing

31.12.2023)
Purpose

EX/202959/2016 KILOKARI)
BHIM SINGH VS UNION OF INDIA (VILL 17 Years 11 Months 1 Days 30-07-2024 Misc Cases

EX/202226/2016 SMT LAKHMIRI VS UNION OF INDIA (BADARPUR) 17 Years 2 Months 19 Days 30-07-2024 Misc Arguments

EX/202367/2016 BADARPUR)
KISHAN LAL Vs UNION OF INDIA (VIL 16 Years 11 Months 29 Days 30-07-2024 Misc Cases

EX/202381/2016 CHANDER MAL Vs UNION OF INDIA (VILAALI) 16 Years 9 Months 29 Days 23-07-2024 Misc Cases
EX/202360/2016 AALII

CHANDRU (DECEASED) VS UNION OF INDIA (VIL 16 Years 5 Months 5 Days 09-07-2024 Misc Cases

EX/202361/2016 DURGA DECEASED V UNION OF-INDIA VILBAHAPUIR) I 5 ( 16 Years 5 Months 0 Days 03-07-2024 Misc Cases
KUNDAN SINGH VS UNION OF INDIA (VILLAGEEX/202380/2016 BADARPUR) 15 Years 5 Months 3 Days 23-07-2024 Misc Arguments

EX/202379/2016 BADARPUR)
BHULE VS UNION OF INDIA (VILLAGE 15 Years 5 Months 3 Days 16-07-2024 Misc Cases

EX/202383l2016 (ADHCHINI)
HARI RAM (DECEASED) VS UNION OF INDIA 15 Years 1 Months 25 Days 13-08-2024 Misc Cases

EX/202518/2016 13 Years 0 Months 17 Days 10-07-2024 Misc Arguments
EX/202494/2016

ErIT SINGH VS UOI
ILKI VS UNION OF INDIA _ 12 Years 8 Months 16 Days 07-08-2024 Misc Cases

EX/202265/2016 HUGAL KISHORE (KILOKARI) VS UNION OF INDIA 12 Years 8 Months 16 Days 14-08-2024 Arguments (Civil)
EX/202606/2016 JIT SINGH Vs UOI 12 Years 6 Months 25 Days 10-07-2024 Misc Arguments
EX/202327/2016 SMT ASHARFI DEVI VS UNION OF INDIA 12 Years 3 Months 4 Days 10-07-2024 Misc Cases
EX/202656/20216 HARI CHAND ORS VS UNION OF INDIA ORS 12 Years 2 Months 16 Days 30-07-2024 Misc Cases
EX/202250/2016 OF INDIA

MOTI SAGAR IAIN (TH LR'S) KILOKARI V5 UNION 11 Years 11 Months 0 Days 21-08-2024 Misc Cases
EX/202559/2016 SH BHAJAN LAL VS UNION OF INDIA I 11 Years 5 Months 7 Days 23-07-2024 Misc Cases
EX/202326/2016 SURJAN SINGH VS UNION OF INDIA ____Q 11 Years 4 Months 3 Days 30-07-2024 Misc Cases
EX/202725/2016 PARMAL DECEASED THROUGH ms SH RAM

KUMAR V(s UOI ORS )v||.|. CHAKCHILLA 11 Yea“ 2 M°""‘5 ° Days 23-07-2024 Misc Cases
EX/202580/2016 KARAM SINGH VS UOI(MADANPUR KHADAR) 10 Years 10 Months 19 Days 31-07-2024 Misc Cases
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DJ-O2

EX/202307/2016 INDIA
FAQURATHR LRS HAMEED ORS V5 UNION OF 10 Years 6 Months 14 Days 24-07-2024 Misc Arguments

EX/202312/2016 RAMMU(DECEASED) TH LRS SMT PIYARI DEVI
ORS VS UOI ORS(CHAI( CHILLA)

9 Years 9 Months 13 Days 06-08-2024 Misc Cases

EX/202474/Z016 CHAHAT RAM ORS VS UOI ORS(KILOKR|) 9 Years 7 Months 24 Days 23-07-2024 Misc Cases
EX/202591/2016 MURARI LAL ORS VS UOI ORS(AALl) 9 Years 0 Months 28 Days 23-07-2024 Misc Arguments
EX/202427/2016 HOSHIAR SINGH VS UOIIMEHRAULI) 8 Years 2 Months 17 Days 23-07-2024 Misc Gases
EX/202488/2016 KUNDAN SINGH VS UNION OF INDIA 8 Years 1 Months 21 Days 23-07-2024 Misc Arguments

EX/202867/2016 PALTO ORS THR LRS VS UOI VILL CHIRAG
DELHI

8 Years 0 Months 22 Days 13-08-2024 Misc Cases

EX/202482/2016 HARDWARI LAL (SINDEC) THR LRS Vs UNION OF
INDIA ORS

7 Years 7 Months 21 Days 14-08-2024 Misc Cases

EX/202933/2016 RADHEY (DECEASED)THI\ ms Vs u o |
ANR( VILL CHAK CHlU_A) 7 Years 5 Months 26 Days 04-09-2024 Misc Arguments

EXI202982/2016 JAGE RAM (deceased) VS UNION OF INDIA DISPOSED ON 28.052024
SHIBA MAL AND ORS VS UNION OF INDIA AND 6 Years 11 Months 22 Da SEX/4/2017 ANS y 04-07-2024 Misc Cases
PARMALI DEVI (DECEASED) through her LRS VS 6 Ye r 10 Months 17 Da sEXH2/2°17 UNION BANK or INDIA AND ORS a S Y 03-09-2024 Miscl Appearance

(Civil)
EX/815/2018 KANHAR AND ORS VS UNION OF INDIA AND

ANS
5 Years 3 Months 13 Days 20-08-2024 Misc Cases

EX/816/2018 KANHAR AND ORS VS UNION OF INDIA AND
ANS

5 Years 3 Months 13 Days 20-08-2024 Misc Cases

EX/915/2018 RATTI RAM AND ons Vs UNION or mom AND
ANS _, 5 Years 1 Months 28 Days I 28-08-2024 Misc Cases

EX/346/2017 SHAFI MALLAM THROUGH SPA VS RAJ PAL
KHARI

12 Years 9 Months 20 Days 15-07-2024 Misc Cases

EX/124/2017 ANOVA INFRACON PVT [I'D VS M/S GANTON LTD V 11 Years 10 Months 23 Days 24-07-2024 Misc Arguments

EX/161/2017 TECHNOLOGY DEVELOPMENT BOARD VS M/5
USHA INDIA LTD

9 Years 11 Months 3 Days ‘ 25-09-2024 ‘Misc Cases

EX/114/2017 ORS
MAYA DEVI V5 ANAND SWAROOP ARORA AND " 9 Years 7 Months 18 Days 23-07-2024 Misc Cases

EX/202278/2016 JS VOHRA VS MSIAGDAMBEY BUILDERS P LTD 9 Years 0 Months 8 Days 23-09-2024 Misc Cases
EX/202802/2016 GOVIND SHARDA Vs ASHOK SHARMA 8 Years 10 Months 29 Days 12-08-2024 Misc Cases

EX/202607/2016 Ms cotoeu MP CHIT ruuo PVT cro Vs
JAGDISH PRASAD ORS _ _ 8 Years 6 Months 30 Days 13-08-2024 Misc Arguments

EX/202608/2016 MS GOLDEN MP CHIT FUND PVT LTD V5
JAGDISH PRASAD ORS

8 Years 6 Months 30 Days 13-08-2024 Misc Arguments
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DJ-02

EX/202392/2016 MS SEMAC CONSULTANTS PVT LTD VS MS BIO
VEDA ACTION RESEARCH PVT LTD 8 Years 4 Months 4 Days 19-10-2024 Arguments (Civil)

EX/202785/2016 ASSOCIATED BUYING SERIVCES PVT LTD VS BIR
SINGH 8 Years 0 Months 9 Days 05-08-2024 Misc Cases

EX/202975/201 6 VIRAT SINGHAL VS KAUSHAL 7 Years 5 Months 6 Days 20-08-2024 Arguments (Civil)
EX/540/2017 DHANPATI SINGH VS RAJNISH NAINAKWAL 6 Years 4 Months 29 Days 02-07-2024 Misc Cases
EX/570/2017 RAJU WADHWA VS ANAND IAN SEWA SOCIETY

AND ORS 6 Years 4 Months 21 Days 23-07-2024 Misc Aiguments

EX/854/2017 LADLI MOHAN TAWAKLEY THROUGH LRS VS
UNION OF INDIA 6 Years 1 Months 20 Days 31-07-2024 Misc Arguments

EX/98/2018 _jASBIR SINGH VS HPSINGH 5 Years 10 Months 25 Days 29-07-2024 Misc Cases
EX/182/2018 M/S PINNACLE CAPITAL SOLUTIONS PVT LTD VS

M/S LIEBE MODE AND ANS 5 Years 10 Months 7 Days 08-07-2024 Misc Cases

EX/365/2018 M/S SUBHASH POLYTEX VS M/S EBONY RETAIL
HOLDINGS LTD 5 Years 8 Months 27 Days 09-09-2024 Misc Cases

EX/679/2018 TILAK RAJ CHOPRA VS QUEENS COURT
APARTMENT AND ANS 5 Years 5 Months 5 Days 12-08-2024 Misc Cases

EX/771/2018 M/S GOLD HUT VS BUDHAN SINGH 5 Years 4 Months 1 Days 23-09-2024 Misc Cases
EX/812/2018 VISHRAM TIWARI (DECEASED) Vs M/s sos

securzmr PVT up _ 5 Years 3 Months 14 Days 15-07-2024 Misc Cases
EX/900/2018 PEARL INTERNATIONAL TOURS AND TRAVELS

LTD Vs Intec India Ltd 5 Years 2 Monthsj2 Days“ 24-07-2024 Misc Arguments
EX/1002/2018 KUSUM DEVI Vs HARJEET smcsn » 5 Years 0 Months 28 Days 20-08-2024 Misc Cases
EX/1001/2018 ‘RP GUPTA Vs M/S VR GROUP FINANCE '

COMPANY AND ANS 5 Years 0 Months 28 Days 21-08-2024 Misc Cases

M-EXl8/2020 M/S GULMARG GARDEN CO—OPERATIVE HOUSE
BUILDING SOCIETY LTD VS UNION OF INDIA 5 Years 0 Months 17 Days 07-08-2024 Misc Cases

EX/1048/2018 SERVESH KUMARI VS AMBER DASS 5 Years O Months 10 Days 12-08-2024 Misc Cases

Note:

Connected
matters:

S.No.~1 to 35 are LAC matters

§.NQ,-10 & 13. S.Ng,-33 & 34. S.Ng.-42 & 43
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Age wise List of all Execution Petitions which are more than 05 years old pending in the District (As on 31.12.2023) pending in the court
of Sh. Munish Bansal, Ld. DJ-03, South District, Saket Courts Complex, New Delhi

S.No.
I ‘  7  T _

I 1 iEXl473I2017

i 2 Tex/(202331/2

Case Numbe
Ow“ I I I Age of the case in—theTiT T I ;

Q
' D t I‘

ca” me d,a°t:r6fciI,\:tII:t’ic:i°(7‘\;h<>°n Mel-,Iitaarai.n;? Purpou 1
5 I __,§.1-12-2°23I__._ _,_.;____-_ _,__ _.=SHAMBHU sARAn GIRI Vs nus 0 GROUP INTERNATTONAL
IPVT up _ ___ _ __ _,

oia ,MunnA LAI. SADH Vs MA_no.| GUPTA
9 Years 10 Months 28 Days
9 Years 8 Months 27 Days

3 EXl202903l2016 ISUDHIR KISHAN GUPTA Vs RAMESH CHAND SHARMA

4 iEXl203130/2
_ ___

5 ’ex/11/2017
s EXI16I2017 ,_ . ._.__¥__ A/1",$__ 2 s_ _ _ -
1 iex/21/2011
8 EX/111/2017

9 i ,EXI109/2017
10 Iexiioa/2011
11 W ex/2071/2011
12 EXI414/2017
13 'EX/436/2017

14 EX/550/2017

15 EXI487l2017

EXI593/201 7

17 ‘EX/765/2017

i is Ex/sea/2017
19 ex/994/2011
20 EXI46l201B

21 ‘EX/101/2018

22 EX/144/2018

EXI171/2018

24 EXl229I2018

23

25 EXI237I2018

26 ;EXI267/2018

7 Years 8 Months 24 Days

7 Years 0 Months 30 Days

"Mp__

016 UNIVERSAL METALEK Vs SPM PROJECTS PVT LTD I

;RAivi AVTAR (SR CITIZEN) AND oRs Vs SANJEEV KUMAR
5’ ISHRRRAM TR/{n§c>Ti=nuAncE cc?LTD Vs nAvE'en Ano

6 Years 11 Months 25 Days

6 Years 11 Months 15 Days

SHRIRAM TRANSPORT FINANCE CO LTD V5 SONU AND ANS I 6 Years 11 Months I5 Devs
.V S I INSTTTUTE O IANN§M§N:gléh>|’é'$D|AN i W F P I ING AND , 6 Years 10 Months 24 Days
'NETRAPAL SINGH Vs ANIL KUMAR 6.Years 10- Months 6 Days W 19-07-2024

6 Years 10 Months 4 Days 12-o7-2024THREE ACES etoéliftoisisrics PVT LTD vs"5Hi‘R GEOBAL i
.@1§LR!LPYT£? *1NL'2B§__ _ ._w_____ .__I

SANJAY RAJORA Vs SUNDER LAL _ '
M/S EARTHCON SYSTEM (I) PVT LTD Vs osc LTD 6 Years s Months s Days

I Till“/_§Tn'T'écH soiunoirsr Vs M/S ectir soi.T1T|'ons PVT LTI¢T—WTT G

3Mois 711 Days

6 Years 5 Months 20 Days,_»_mr_>_oRs . ..,_._, am I ,2... ___.. _. ,2-.. -
NARESH GUPTA(SR C!TIZEN) VS RAJESH KUMAR 1 6 Years 5 Months 9 Days 05-07-2024
mum SINGH Vs w*siimiafi@sws*Tifiuns PVT 21*“ *""*‘" A "—*,,;_,,,,;m,11> MD A~s . ._ _, s___ 1-. 67’?‘f"5 '.*‘l'L"f"'.°..°?Y‘
M/S RK CONSTRUCTIONS Vs ASHOK KUMAR 6 Years 4 Months B Days

"'éiiRiRAivi rRAnsPoRi FINANCE o<FDTssARvAn Ano'
AnR
LSHIVANI RANI JANAALSVINDIRA DEVI I 7 1 6 Yearsii Months 4 Days

‘SMIRITI SANGEETA Vs BEENA MAHAJAN AND ANS 6 Years 0 Months 24 Days
Ml MEGA s tr E BEARINGS PVT no v EBH%,NfW LSD kgg ORS _ WW H 5 M's DE Efi‘s"_'7_5_Y_e_ars7117Months 9 Days
,sunDA_RAM FINANCE LTD Vs RICH PAL SINGH AND ANS 5 Years 1o Months 23 Days
M/s AMBIT SWITCHGEAR PVT LTD Vs M/s VARD-I-IMANW T ' '"."'___T ' If T" F C IYPRECISION PROFILES AND TUBES PVT LTD AND oRs 5 Y°"“ 1° M°"'“s '5 D3"
SUNITA ARORA Vs SHASHI BALAAND ANS 5 Years 10 Months 9 Days

MUMTAZ ALI V5 ANAND JAN SEWA SOCIETY AND ORS 5 Years 9 Months 26 Days

L/1I_.gAY SHAH Vs BAJAJ ALLIANZ GENERAL INSURANCE CO 5 Years 9 Monms 24 Days
--._. _ "HA. _____ -.._ I , 2, . . . .._..

BANWARI LAL AND ANS Vs MONA AND ORS 5 Years 9 Months 12 Days

F_____
6 Years 2 Months 20 Days

; 2s-07-2024 Misc cases
I 03-as-2024 Misc cases I
I 02-06-2024

I

" ' “ I
P Misccases i

Misc cases IV 124:1-2024
ozm-2024 Misc Arguments

. 26-07-2024 Misc cases I

I 05411-2024 MISC O8St_3§___ ,_

I-7 '26c'?'-'2o24-~-- Misc cases

-2-.J_-
Misc cases

Misc Arguments ‘
T Tie-oa-2o24_

1201-2024
os-or-2024

26-07-2024
_ _ _ ._._._._,._i __.-.___

Misc cases I
MISC C3588 .

Misc Arguments

Misc cases

Misc cases
.__.._i__ . _ _ I

Misc cases
__i26-07-2024 5 Misc cases

30-08-2024

05-07-2024

.22-Qt-=02‘ .
02-08-2024

1 9-07-2024

05-07-2024

19-07-2024

02-08-2024

1?!*!7fi4_._ . E4‘ L
C3585 Iisc

Misc cases

Misc cases

_+__.-.1.._..s_

i

Misc cases .R -.
Misc cases I

méfi

Misc cases I
*1

Misc cases I

Misc cases
___ _ _________._ _A.(

Misc cases
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| 27 \EXl369/2018 ATUL BAJAJ AND ANR Vs ADARSH BATRAAND ANR Q 5 Years B Months 22 Days 11-07-2024 Misc cases i.__1_;_ __ 4 .- __ _ -2 _ 23-08-2024 Misccases2a {EXI370I2018W ANITAARYA Vs i>RA|<As|-|__~|sEuA n y _ l 5Years a Moniilis 21 om i
29 Eex/4&5/201a ms DESIGN UNIT Vs ws YOG SPORTS PV'I’ LTD mo ORS 1 5 Years 1 Months 2s Days E 19-O7-2024 Misc cases

1 1 mm mms RT no IY MA 1 1so EXl562/2018 gag MR p° F'"A"°E °° V’ R An" D 1 5 Years s Months 24 Days i
i____ s 4 ;_ W 0 _, _ 1 H _ .

26-07-2024 Misc cases i1
B0667/2018 SRIVASTAVAAND ANS Vs ANAND JAN SEWAAND 5 Years 5 Months 19 Days 05-07-2024 Misc cases

__ __,_ 09-08-2024 Misc cases31132 flex/649/201a W ‘REHANA aimm vs RAVFIZXNT SHARMA ‘ M s Vears 5 Mcnths 14 Days‘ A
"i‘ "7 "—_ "W '_ " A‘ ' ' " "" _"' Y ‘1 ; MAHINDRA mo MAHINDRA FINANCIAL SERVICES LTD Vs -1 33 ;Ex/584/201s ASHOK KUMAR SW6" AND ORS l 5Years 5 Months 3 Days 12-07-2024 Misc cases

Q

Z‘.1
iL____ ; 4-1 ,4 ___ _ _ _ - 1

02-08-2024 Misc cases.
a-Z___1.A-V A___, ~ ihiiw 4- V V .- ___A 7
i 34 EEX/690/2018 :ALLAHABAD BANK Vs M/S WOOD SHAPER }‘ 5Years 5 Months D Days F

09-08-2024 Misc cases1 as iex/s91/201a ERAJESH mxauux Vs ANAND JAN SEVA i s Years 4 Months so Days §__” .1 H , __ _ 1- cs 1 _ 1 A. - W V 1
1 as iEXI763I2018 sum FINANCE no Vs PLAZA COMPUTERS = s Years 4 Months 2 Days DISPOSED ON 31.05.2024

:EX/789/2018 ‘SUDESH CHOUDHARY Vs EVELYN AND ORS ; 5 Years 3 Months 25 Days i(J \l
23-OB-2024 Order (Civil)

‘47 38 ;EXI80OI2018 iSlRAJUDDlN Vs SAFAYET HUSSAIN 5 Years 3 Months 20 Days <1
. i__ . . ,_,_._ 442 _ _'_4_ 2* _ _{___.,.. __ _ V ..__ _ .. ____ _ 4__ _ ‘ .. .,' 116-0_8:2024 ; Misc casesEs _.

—--I

1EXI942I2018 §DlNESH KALRA Vs M/S LGELECTRONICS INDIA (P) LTD j 5 Years 1 Months 15 Days 14"?‘Y (J ‘O
19-07-2024 Misc cases

L7__ _. ___. .‘_ . W ,1 c,_, _ . W____ ___1,, c ___- _ c
I 40 sex/952/2018 ‘NKJAIN Vs on PRAKASH NAGAR 1 5Years 1 Months 14 Days 0?-0'!-2024 i Misc cases
‘.72 __ __+ ____., . ,____,_ . _..___ __4____._.___ __ _. . ”______ _._  ' __
' 41* iEX79E7/2018' ‘RAM KISHORE Vs DAV1NDER KUMAR i V 5 Years 1 Months 12 Days y V
‘ 42 i ‘EXl993I2018 SHRI SATQAL Vs NEELAM KOHLI 7 H ‘ 5 Years 1 Months 1 Days I

1 43 EXH005/2018 RAJESH AGARWAL AND ANS Vs VARUN GOEL 5 Years O Months 24 Days

2 44%LEx/1033,2018 !::sSMALL FINANCE BANK LTD Vs PRAVEEN KUMAR AND 5 Years O Months 11 Days ;

05-07-2024 ' Misc cases
17-08*-2024 i _ Misc cases
09-08-2024

__4__4_‘ _ ______i1,__ 22?.

i Misc cases

02-on-20224 1 Misc cases
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Age wise List of all Execution Petitions which are more than 05 years old pendingin the Court of Sh. Sunil B_eniwaI, Ld.
DJ-06, South District (As on 31.12.2023)

Sr.
No. Case Number Case Title

Age of the case In years
counted from the date of

institution (As on
31.12.2023)

N YD t f*:...::..;°
1 EX/202519/2016 SARVAM DISMOND INTERNATIONAL VS SWARN

GEMS PVT LTD 12 Years 11 Months 14 Days 19-07-2024 Misc cases
EX/202615/2016 DALIP SINGH ARSHI VS SANJEEV CHANANA 12 Years 5 Months 6 Days O5-07-2024 Misc cases_2

3 EX/202585/2016 ANKIT SETH V5 SANLAY KHANNA 12 Years 0 Months 28 Days 26-07-2024 Misc cases
4 EX/202695/2016 CDR SK SAWHNEY (RETD) VS COL AB SINGH

AND ORS 11 Years 11 Months 12 Days 31-07-2024 Misc cases
_ 5 EX/127/2017 AIR INDIA LTD VS SHIVAM AIRWAYS PVT [ID 10 Years 11 Months 27 Days 16-08-2024 Misc cases

6 EX/202200/2016 MITTAL TIMBER PRODUCTS P LTD V5 MS SEVEN
ENGINEERING PROJECTS P LTD 10 Years 6 Months 24 Days 06-09-2024 Misc cases

7 EX/202257/2016
VIRENDER KUMAR RANA Vs VIOM NETWORKS
LTD FORMARLY KNOWN QUIPO TELECOM
lNI'-TASTRUCTURE LTD

10 Years 3 Months 27 Days 19-07-2024 Misc cases

8 EX/202331/2016 GOEDIS OVERSEAS PVT LTD VS MS RK
INTERNATIONAL P LTD 10 Years 3 Months 15 Days 02-08-2024 Misc cases

9 EX/202265/2016 UNIQUE COLLECTION PVT LTD VS MS DEWAN
CHAND ORS 9 Years 11 Months 6 Days 12-07-2024 Misc cases

10 EX/202269/2016 JAWAHAR mt Vs HARMEET smsu __ 9 Years 10 Months 14 Days 30-08-2024 Misc cases
11
i2

EX/202320/2016
EX/202248/20167 I

IMDAD HUSSAION VS MEHBOOB ALI ANSARI 9 Years 9 Months 11 Days 02-O8-2024 Misc cases
iiins ANJU CHHABRA Vs MR ASIF AQBAL 9 Years 8 Months 6 Days 12-07-2024 Misc cases

13 EX/202696/2016 MANGLESHWAR PATEL VS DEPUTY CHIEF
SECURITY OFFICER ANS 9 Years 7 Months 5 Days 13-09-2024 Misc cases

141 EX/202575/2016 SURESH KUMAR VS MUKESH KUMAR ANS 9 Years 6 Months 25 Days 19-07-2024 Misc cases
15 Iex/202411/2016 KAMAL KISHORE GUPTA VS NARAYAN KUMAR

ORS 9 Years 4 Months 18 Days 09-08-2024 Misc cases
16 EX/202277/2016 S S JASPAL VS VISHWAJEET SINGH 9 Years 1 Months 11 Days 05-07-2024 Misc cases
17 EX/202322/2016 ASHOK AGGARWAL VS VIIAY ISRANI 9 Years 0 Months 8 Days 12-07-2024 MISC C8585

18 EX/202766/2016 AARTI SUJENA Vs ANAND JAN SEWA socnzw
gmzcso ~60) 8 Years 7 Months 6 Days 26-07-2024 Misc cases

19 EX/142/2017 VARINDER JEET smcsn Vs THE COMMISSIONER
somc 1 8 Years 4 Months 26 Days 16-O8-2024 Misc cases

20 EX/202666/2016 ASHOK AGGARWAL VS VljAY ISRANI _ 8 Years 4 Months 24 Days 12-07-2024 Misc cases
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EX/202244/2016 ASHOK JUNEJA ANS Vs PUSHPA DEVI ORS 8 Years 3 Months 22 Days 03-07-2024 Misc cases

EXl132/2017 VISHNU KHANNA VS M/S MIRAGE
ENTERTAINMENT 8 Years 3 Months 8 Days 06-09-2024 Misc cases

EX/133/2017 SUNIL KHANNA VS M/5 MIRAGE
ENTERTAINMENT

8 Years 3 Months 1 Days 06-09-2024 Misc cases

EXII34/2017 SURINDER MADAN VS M/5 MIRAGE
ENTERTAINMENT 8 Years 1 Months 8 Days 19-07-2024 Misc cases

EXl202829/2016 DHANPATI SINGH Vs RAINISH NAINAKWAL 8 Years 0 Months 28 Days 26-07-2024
I

Misc cases
EX/202815/2016 SH VIRAT SINGHAL VS SMT KALAWATI 8 Years 0 Months 13 Days 16-08-2024 Misc cases
EX/202220/2016 BANK OF MAHARASHTRA Vs DIVYANG SINGH

ORS 8 Years 0 Months 10 Days 16-08-2024 Misc cases

EX/202856/2016 INTEC CAPITAL LTD VS RSM DYE CHEM PVT LTD
ORS 7 Years 11 Months 12 Days 02-08-2024 Misc cases

EX/202866/2016 VINOD KUMAR SAHDEV ORS VS KAY
COMMUNICATIONS PVT LTD ORS 7 Years 11 Months 12 Days 26-07-2024 Misc cases

EX/202400/2016 SUMAN VS ANAND JAN SEWA SOClE'IY( NGO) 7 Years 11 Months 6 Days 05-07-2024 Misc cases
EX/202298/2016 S IAGIIT SINGH VS NARBADA DEVI ANR 7 Years 10 Months 30 Days 20-09-2024 Misc cases

EX/123/2017 SHAILE] PAUL AND ORS VS RAVINDER KUMAR
SETHI AND ORS

7 Years 10 Months 29 Days 09-08-2024 Misc cases

EXl202865/2016 MADAN MULWANI VS MANISH GUPTA 7 Years 9 Months 23 Days 19-07-2024 Misc cases

EX/202895/2016 ROYAL RK MARBLES P LTD VS 3RD DIMENSION
ARCHITECTURE P LTD

7 Years 9 Months 16 Days 04-10-2024 Misc cases

EX/202840/2016 SYNDICATE BANK VS MOHD REHMAN KHAN
OTHERS

7 Years 8 Months 23 Days 09-08-2024 Misc cases

EX/202947/2016 MR DHARAMPAL VS ANAND IAN SEWA SOCIETY
(NGO) ORS

7 Years 6 Months 24 Days 05-07-2024 Misc cases

EX/202948/2016 MR SANIEEV KUMAR VS ANANDJAN SEWA
SOCIETY (NGO) ORS 7 Years 6 Months 24 Days 05-07-2024 Misc cases

EX/202949/2016 MR HEMRAJ VS ANAND IAN SEWA SOCIETY
(NGO) ORS

7 Years 6 Months 24 Days 05-07-2024 Misc cases

EX/202950/2016 MRS KIRAN DEVI VS ANAND IAN SEWA SOCIETY
(NGO) ORS 7 Years 6 Months 24 Days 05-07-2024 Misc cases

EX/202266/2016 MANOI KUMAR ANR VS SURRENDER TANWAR 7 Years 5 Months 27 Days 30-08-2024 Misc cases

EX/202808/2016 NAVIGATOR LOGISTICS P LTD V5 SUPREME
GLOBAL TRADING P LTD 7 Years 5 Months 24 Days 02-08-2024 Misc cases

EX/203019/2016 HARDEEP SINGH Vs SNEHLATA GUPTA 7 Years 4 Months 14 Days 05-07-2024 Misc cases
EXI203085/2016 jAlN I

INDIAN OIL CORPORATION LIMITED V5 AMIT 7 Years 2 Months 5 Days 02-08-2024 Misc cases

EX/20308912016 SHEELA DEVI AND ORS VS KHAJANCHI LAL AND
ANS

7 Years 1 Months 24 Days 13-09-2024 Misc cases
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EX/179/2017 M/S 123 PIX V5 M/S WOOD SHAPER 6 Years 8 Months 21 Days 19-07-2024 Misc cases
EX/792/2017 SANDEEP WADHWA VS SACHIN GUPTA 6 Years 2 Months 8 Days 16-08-2024 Misc cases
EXl167/2018_ NTTIN TANDON V5 SUSHIL KUMAR MEHTA 5 Years 10 Months 11 Days 11-07-2024 Misc cases
EX/Z60/2018 SURESH SHARMA VS RADHEY SHYAM AND ANS 5 Years 9 Months 17 Days 30-08-2024 Misc cases
EXI637/2018 PUSHPA GUPTA VS METENUO KECHU 5 Years 5 Months 20 Days 19-07-2024 Misc cases
EX/702/2018 M/S BNS ENT VS NITIN SHARMA 5 Years 4 Months 29 Days 04-10-2024 Misc cases
EX/856/2018 SANIEEV KUMAR GOEL VS CHANDER BHAN 5 Years 2 Months 20 Days 05-07-2024 Misc cases
EX/881/2018 M/S JOHAR TOWERS PVT LTD VS DALIEET

SINGH 5 Years 2 Months 9 Days 16-09-2023

EX/918/2018 NEENA NAGPAL VS IASVINDER SINGH CHABBRA 5 Years 1 Months 28 Days 19-07-2024 Misc cases
EX/968/2018 LAKSHMI CHAND VS RAJINDER and OFS 5 Years 1 Months 12 Days 05-07-2024 Misc cases
EX/978/2018 AU SMALL FINANCE BANK UMITED Vs

SOORYAKANT 1| 5 Years 1 Months S Days 05-07-2024 Misc cases

EX/990/2018 VIJAY SHANKAR PANADEY V5 M/5 CELLPAGE
COMMUNICATION 5 Years 1 Months 3 Days 19-07-2024 Misc cases

EX/1050/2018 INTEC CAPITAL UMTTED Vs M/5 HG RETAIL
SOLUTIONS PVT LTD _ y_ _ 5 Years 0 Months 10 Days 02-08-2024 Misc cases

Connected
matters:

S,[\IQ,—17 & 20. §.tHQ1-22, 23 & 24, i_N_Q_,;18, 30,
36, 37, 38 & 39
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